
Sub.: Confon'lH!C of Polley }fakers i implementers at Distrkt C<mrt:s hwd for
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The f'rindpul Dil;(r:Gt & Sessions Judge,
fkadqu.mters,
Tis lfa,.ari Cmrrt.s, Delhi.

To

Th..~ High Court of Delhi i:ms m)mirn.'if(:d yow· ,gcwd~elC :follow Prindpd Di.stri.ct &

St'$:,ions Judge::;, Regi~trur General, Regist.riir (Vigihmce), .Principal Judges (Family
C\n.u-is), Priudpal Secretary (Lm,.· & Justk~) GNCTD, l\fomber Secrdary-DLSA & Judge

lrH.:harg.e, M;;.'<.liation c~ntres, frH" !hi~ Conference us per the list c.ndi:.istxl as

A.nnexure ·A.'. The Schedule ofthe Co.n.fbren.c.e fa em;l<.illed asAmu?xm-e ie \
May l humbly requ-;!$t yon to attend the smd Conforence {Jn .17, 12.2022 (Saturday).

antf./irulfrtg solutions.

ts per the approgi Training Calendar 2022, :he Delhi Judicial Acalemy shall be

t:(lnducting a Conference gf Psicy takers Implementers at District Court'i. litw.df1.>r
stn,.'ngtlumiug the Dhm·ict. Cmms mul Ct'1paci{v Buil.diug' nn 17'~ Dcccmlm\ 2(122 at the

Ddhi Judic.ia! Academy. Bron& objectives of the CRerencs are ldentifcation of

Resp1Jcted Sir/f\.fadam,

7=·
.'.\\~>-·:,::,.-• (br. ;td'itiCfiouafuuy

D.!US
Dh·ector (Acade,ni'1.s.) :'
Chairper;irn\ (()fi'ic:fating}

\Vit:h regards,

Yours .faith.!\.tHy,

.E'ncls.: ils ~..fl

oyr 4.3k • Jr"pew"
(Dr. Ad:it.i Choudhary)

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)
811799 " HAZARI COURT D::LHI , ' er

No. r8- /JOTP/Gaz./2022 Dated, Delhi e. %930] rt

0
(Kaveri Baweja)

District Judge (Commercial Court)-07
Officer In-charge Judicial Branch, Central

for Principal District & Sessions Judge(HQs)
Tis Hazari Court, Delhi. ·

As directed copy of letter bearing no. DJA/Trg/Policy Makers/1574/2022/4897 dated
19.11.2022 received rom te Delhi J•Jdicial Academy, Dv,arka, New Delhi (through e-mail) forwarded for
information and necessary action to : -

1. The Concerned JLdicial O-=t'icers of Central District, Tis Hazari Court, Delhi (as per
list attachec with the letter as Annexure 'A' and The Schedule of the conference is
enclosed as Annexure 'B'.

2. The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
3. The Branch In-charge, Facilitation Centre, lls Hazari Court, Delhi.
4.The Website Com-nittee, ~h/Hindi, Tis Hazari Court, Delhi.

5. The LAYERS for uploading the same. rts, Delhi.



Annexure 'A'

Nomination List for
Conference of Policy Makers/ Implementers at District Courts level for

strengthening the District Courts and Capacity Building for Principal District
Judges, Registrar General, Registrar (Vigilance), Principal Judges (Family Courts),
Principal Secretary (Law & Justice) GNCTD, Member Secretary-DLSA & Judge In

charge, Mediation Centres
on

th17 December, 2022

SI.
Name of Officer Present Posting Civil/ Police Place ofNo. District Posting

1 Mr. Girish Kathpalia Principal District & Sessions Judge, HQs Central THC2 Mr. Narottam Kaushal Principal District & Sessions Judge South Saket
3 Mr. Yashwant Kumar Principal District & Sessions Judge North-West Rohini
4 Mr. Dharmesh Sharma Principal District & Sessions Judge New Delhi PHC
5 Mr. Ramesh Kumar-I Principal District & Sessions Judge No:th-East KKD
6 Mr. Sanjay Garg -I Principal District & Sessions Judge South-East Saket
7 Mr. Vimal Kr. Yadav Principal District & Sessions Judge North Rohini
8 Mr. Sanjay Kumar Principal District &: Sessions Judge West THC
9 Mr. Manoj Jain Principal District &: Sessions Judge South-West Dwarka
10 Mr. Vinay Kumar Gupta Principal District & Sessions-cum-Special Rouse

Judge (PC Act) (CBI) Avenue
11 Ms. Shalinder Kaur Principal District & Sessions Judge Shahdara KKD
12 The Principal District & Sessions Judge East KKD
13 Mr. Praveen Kumar Principal Judge, Family Courts South-West Dwarka
14 Mr. Ravinder Dudeja Registrar General DHC
15 Mr. Vinod Kumar Principal Judge, Family Courts South Saket
16 Ms. Shail Jaia Principal Judge, Family Courts Central THC
17 Ms. Madhu Jain Principal Judge, Family Courts South-East Saket
18 Ms. Renu Bhatnagar Principal Judge, Family Courts West THC
19 Ms. Seema Maini Principal Judge, Family Courts North-Wes:. Rohini
20 Ms. Sarita Birbal Principal Judge, Family Courts Shahdara KKD
21 Mr. Sanjeev Jain Principal Judge, Family Courts East KK.D
22 Mr. Sunil Kr. Aggarwal Principal Judge, Family Courts North-East KK.D
23 Mr. Harish Dudani Principal Judge, Family Courts New Delhi PHC
24 Ms. Nivedita Anil Shanna Principal Judge, Family Courts North Rohini
25 Mr. Kanwal Jeet Arora Registrar (Vigilance) DHC
26 Mr. Sanjay Kr. Aggarwal Principal Secretary (Law, Justice & LA) GNCTD
27 Mr. Bharat Parashar Member Secretary, DSLSA PHC
28 Mr. Sanjay Garg-II Judge In-charge, Mediation Centre Central THC
29 Mr. Anil Kr.Sisodia Judge In-charge, Mediation Centre North-Wes: Rohini
30 Mr. Manish Gupta Judge In-charge, Mediation Centre South-West Dwarka
31 Mr. Lalit Kumar Judge In-charge, Mediation Centre South Saket
32 Ms. ManjushaWadhwa Judge In-charge, Mediation Centre East KKD
33 Mr. Sandeep Garg Judge In-charge, Mediation Centre New Delhi PHC
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Programme ?ame:

Duration:
Partkipauts:

Mclhodulogy:
Moderator:

Conference of Policy Mal<ersrtmplcrncni-ers at District Courts Lev<.'! fu:r Strcngtht<niug the District Courts & Capacity
Building
One (I) Day
Prindp:il Dislrid & Sessions Judges, Rcgistr,ir General, Registrar (Vigilance), I'rindplll .Judges (l<'nmily Courts),
l'rin{'ipal Secretary (Law & Justice) GNCTD. Member SecrctaQ· USLSA & ;Judge In-th;11·gc, Mcdhltion Centres
Opening rnmmcnts by the particip,rntsJollowcd b-y discussion
Dr. Adili Choudhary, Director (Academics). Delhi .Jnclidal ArndNny

Session-1

Jmproving Publi(' luttrfacl'
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ll
R
E
;\
I(

Building Synei·gy - lsSlll'.~ &
Clrnllengts

Inter se the Principal Distriet &
Sessins Judges

o fh..: Principal District &
Sessions Judges & other Judie±al
Officers
0 Writing ACRs or DJS

Off,ccrs
<·· Disciplinnry Issues
c- Disposal of Cases & Uni!

System
c. Allocation &: Transfer of

Cases
• Synergy with the High Court.

State Govemm<!nt&.the Bar
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(lde111iftcc11ioo r/fss,ws & Evolvillg
/J,!SI .Pracri:;e.r!

o Vigilnnce
• Oepaitmental Inquiries
• Recruitments. Promotions.

Postings & Transfers
• /\.ssessmcm of Perfrmance

Sta Training
• Other Misc. Issues

.,\dministrntive Issues & Ch:illcngcs
- JI
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10.15 am - 11.30 um

(ld,•;u[iiculiun ofls.mes &
Evafri11g Best Practices)

" Administrntivc & Expc11diturc
Approval

• Duty Roster

t cs-s- "........ TI secs
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Session-I Session-II Sessicrn-!.ll

Administnttiv,• hsnes &
Clrnllcugel; - I

" Adrninistnitivc Commiuci,5
o O!Cs & Commlling Otfo.:cr,
a Purchases & Reimbursements

17.t2.2022
(Saturday)
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